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NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

SHRI B,S.V. PRAXASH KUMAR
MEMBER U)

SHRI V. NALI-ASENAPATHY
MEMBER (T)

ATTENDENCE-CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 11.09.2017

NAME OF THE PAFTIES Aneesha Dutta & Anr.
v/s.

Northbridge Capital Ltd. & Ashu Dutt

SECTION OF THE COMPANIES ACT: 397 1398,59 of the Companies Act
1956 and 2411242 of tl,e Companies Act, 2013.

S. No NAME GNATION SIGNATURE

Ys Aai*ika ?a*i
i /b Va h ii Portne rs

Adv. -l"r

Pehh'oners

T.C.P No. 421(MAHI l2016
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ORDER

TCP 42/397-398 & sglNCLTiMB/MAH/2016

For the parties have reported that mediation talks are in progress and another meeting

is scheduled to be held on 13.9.2012 at request of the partiet list this matter on 6.10.2017.
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Member (Technical)
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